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CP No.1u9/I&aC/NCLT/MAw20r7

ORDER
CP No.1119/ I&BP/NCLTMBMA} 2017

The Petitioner counsel having filed Withdrawal Memo on the ground

Settlement arrived at between the parties, this Company Petition is hereby dismissed

for Corporate Debtor have already issued post-dated cheques (13 in number) to the

Petitioner with the covering letter dated 24,h luly , 2017 .

Withdrawal Memo is enclosed as part of this Order.

i.

V. NALLASENAPATHY
Member (Technical)

Encl: Withdrawal Memo.

B.S.V. PRAKASH KUMAR
Member (Judicial)
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